
CENTpAL"ADIvi  NISThATWET BILN 

BGAL0RE BENCH 

Second Floor, 
Commercial Complex,. 
Indir.ahagar, 
Bangalore-560 038. 

Dated:— 23 .j UN 1994. 

586of 1992.____________ APPL]ATIQ NUMBER:__.  

APPL1C 	 RE3RNDENTS: ... JNTS 

Smt.K.Sushee1 	V/S 	Chief Post Master Genera1,Karnak& Others. 

-. 

Si.A.N.Venugopa1a Gowda,Advocate, 
Nd.8/2, First Floor,R.V.Rpad,Bangajore_4. 	.. 

	

. S$i..G.Shanthapa,Addj.C.G.S.C.. H 	 .-...... 
High Court Bldg,anga1ore-1. 	 . 

ubjct: Fwardjg 4f'Cpj of the Crders 
Cetra1 adminjstrativc Tibunaj, 	

Pss
Eaflga1ore 	. 	. 

Please f 	...encIosd herewith a copy nf th 
STAY DE/TER 0RDF/) 	by thIs TribL .the above mentxoned appI1ation(5) onO8—O6I 	 - 

EY REGIs 

	

JLJDICIAL 	CHES 
. 	 .• 	. 	 . 



Va 

In the Central Administrative Tribunal 
Bangalore Bench  

Bangalore 

~V. ation No.... 	 ...........of 194. fr) CA JSR~Jei  

'KsJa. / 
ORDSHEEI (co 	j 	O?e 

Date j 	&fice Notes' 	 I 	 Orders of Tribunal 	' 

PKSVC/(TVR)1(A) 

8-6-1994. 

It was pointed by Sri AN.Venu- 

gopala Gowda, learned counsel for 

the petitioner that subsequent to 

filing of this contempt petition the 

. 

	

	 depart'Ident has considered the. peti- 

tioner's case' for appointment and 

an order rejecting the claim. 

' 	
:' ' 	 e

'çounsel says that steps hat' been 

' 	 sa].l that oruer sLparately and 

H ...ter'fore he does not find it necessary 
_____'.J\ 	 . 	 . 	 .• ' 

&G' th press this application. Accord- 

ingly, this applicatioii stands disposed 

- 	 off as not pressed.  

This order will not come in' the 

way of the petitioner challenin6 

	

TRUE COPY 	tne order passed by the department' 

H 	 .. ------• 	 . 	 . 	 . 	 seprately. 

— 
SECTION OFCE 	1 

CENTRAL AOTAIMST 	T 
ADDITIL W2C1; . • 	 ,. 

• 	 • 	 . 	•• .• ,MIGALOU  


